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Supply of CX Sheets to Punjab

1065. Shrl Hem Raj: Will the Minis­
ter of Steel, Mines and Fuel be pleas­
ed state:

(a) the quantity of galvanised cor­
rugated iron sheets allotted to Punjab 
during the years 1955, 1956, 1957 year- 
wise;

(b) the quantity of sheets supplied 
against the allotted quotas year-wise;

(c) whether it is a fact that allot­
ment of quota of one year is supplied 
in the second year and that of the 
second year in the third year and so 
on;

(d) if b o ,  the reasons therefor;

(e) whether it is also a fact that 
the non-complied quota is cancelled 
at the end of every financial year; and

(f) the steps Government propose 
to take to end this anomalous posi­
tion?

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a) Al­
locations are not made category-wise.

(b ) Information la being collected 
and will be placed on the Table or toe 
House.

(c) and (d). There is a time lag of 
about 8 W 8 months for actual sup­
plies to start as the main producers 
are carrying a heavy back-log or 
orders.

(e) No, Sir.
(f) Does not arise.

Registered Estate Doty Cases In 
Marathwada

1066. Shri Pangarliar: W ill the
Minister of Finance be pleased to 
state:

(a) the total number of Estate Duty 
cases registered in Marathwada region 
of Bombay during 1957-58 so far; and

(b) the number of cases disposed of 
and the amount collected therefrom?

The Deputy Minister of Finance
(Shrl B. K. Bhagat): (a) 14.

(b) No case registered in 1957-58 has 
yet been finally disposed of, but a 
provisional collection of Rs. 3,000 has 
been made.

Committee on Drug Control and 
Customs Laboratories

linn / Shr* shrcc Narayan Das:
' ^Shrl Radha Raman:

Will the Minister of Finance be 
pleased to state;

(a) whether the Expert Committee 
on Drug Control and Customs Labora­
tories has submitted its report;

(b) if so, the important recom­
mendations made by it;

(c) whether Government have con­
sidered the report; and

(d) if so, nature of the decisions 
taken?

The Deputy Minister of Finance
(Shri B. Bhagat): (a) Yes, Sir.




